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1. Petitioner has already submitted objections to the tentative voter 

list for the ensuing Panchayat Election. The same has not been 

decided as yet. 20th February, 2026 is the last date for submission of 

such objections, which has not expired.

2. The petition is pre-mature and is dismissed accordingly.

3. However, liberty is granted to the petitioner to pursue appropriate 

remedies as and when cause of action, if any, arises. 

February 17, 2026
Praveen
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